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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ; HYDERABAD BENCH

BETWEEN

Pathak Kishere Devidas Rae, ™M.5 viss Applicant

A

1. General Manager, ‘
Seuth Central Railway, ‘ .
Rail Nilayam, r
Secunderabad.

2. Chief Pearsennel Officer,
Seuth Central Railway, |
Rail Nilayvam,

Secunderabad esss Respengents
~ COUNSELS ¢ , ’
Fer the Applicant

For the Respeandents 3 Mr. DJF. Paul

CORAM

THE HON'BLE MR, R RANGARAJTAN, MEMBER (ADMIN)

THE HON'BLE MR, B.S. JAI PARAMESHWAR, MEMBER(JUDL)

1.

Standing Ceunsel fer the Respeandents.

2.

times

fellewing erder was passed 3 ' |

3.

o v )

AT HYDERABAD |

0.A,976 OF 1997

Dated, the} 3ist Dec., '98.

N D

Mr. SRK Murthy

-

L4
-

QR DER

(PER : HON'BLE MR. R, RANGARAJAN, MEMBER (A)

Nena fer the applicant. Heard Mr. D.F. Paul, Lezarned

This 0.A. had ceme up for censideratien en a number eof

when it came up fer censideratien en 18.12.98 the

"Nene far the applicant. Heard Mr. D.F., Faul fer
the Respendents.

The O.A. has ceme up fer hearing number ef times
earlier, As the learned Ceunsel fer the Applicant was
net present in each time, te-day it is pested fer
dismissal. Even te-cday the learned Ceunsel fer the
hpplicaent iz net present,

List it as & last chance en 29,12,1998 undsr the
the same captien 'Dismissal'. If the learned Ceunsel
fer the applicant is net prssent sn that date, the OA maﬁ
have te be dismisced,"

Even te-day the lezrned Ceunsel fer the Applicant is nutr




e

0.A.976/97

present. The gpplicant is slse net present. Hence, we are
ef the epinien that the applicant is net interested in

pursuing this case,

4. Hence, the 0,A. is dismissed for defgult, Ne cests,

(R. RANGARAJAN)
MEMBER(A)

i

L
Dated, the 31st December, (8 5uRSK .,

Dictated in Open Ceurt,
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